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I, SLRESH KUBAAR SHARNA S o Ram Lalit Sharma, Resident of Chakkar Makdan,Muzaffarpur, do hereby solemnty affiom and state-

d?\ﬂu.h A, DETAILS OF MOVABLE ASSETS A5 ON 31122012
[Assets In jaint Aame indicathng the eutent of foint swnaership will also have to be given)
Spouge |5) Name (s} Ra) Dependen Dependant | ependent 3
Pescripon el Kumari Sinka Mama Mame | stc Mame
1 |cash As.46300/- Rs.53800/-

“.lﬁ Drepiii e in Gand,
o 1 Fanarcal
Ifei vl

ir‘.:.':.'.
]

1 | Ir----..ll-'-_-l

CBi,Aamgala- 74,499/

indian Bank, buz- &,819/-

HOFC Bank- 52,075/-
CBl,kalambagh,Rd Muz- 33,807/
CBI Xalambagh Rd Muz- 5,687/-
ICICH Bank, Muz-10954 /-

581, vidhan Sabha-14,676/- 26.11.13
Tatal Rs, 2,00,517/-

SE1 ADE Mug- 1,30,650/-
BOS. Rambag.Muz- SBEZ
.l'l'
HOFC Bank- 1,689,065 /-
trdign Bank Muz- G492/
Total Rs-3,12,108 /-

Bonos, Detentures
ang Shisces iy
Conipanars

Shares in Companses-12,11,880/-
Migtual Funds - 3,85,000/-

Shares -7,79,880/-
Mutual Funds - 4,35,0003/-

O Fimiscaal
v, A%
Soatikl Lo il Lic

Imaare

WIC Pelicies worth Ra, 13.50 Lacs
FOI with 5BiPatna Rs. 50,0004

LIC Polickes worth Rls.5.25
Lacs

anal vatue

Rs. 150,000/ [Appiox]

ot e NEC- 50,000/
|51 w L
PRE- 19,000/~
Miotor Vehicws
5 |{Detoids ol weight  |INNOVA 2.5 VX MODEL ML
amel value} Ps, 13,50, 000f-
Jewellpry (glwe
b dersdls ob eeighl 58 G warth 400 Grm waorth

Fis.12,00,000/- [(Agprox)

1Cther assats, sech
s valaes of clalms)

jinElesls

1. Currént assets- 20,05,443)-
2. Revolwer-1,00,000/-
3. Rifle- 60,000/~
4. House Hold Artickes- 45000, -
5, Capital With Morth Bihar
Dlesels- 52,032,528/ (HUF File)
B. Current assets/ Loars/
| fcvances 1200000 (HUE Filel

Current assets: 1678E98/

Habes: Vel L Boncdey Shore/Detenlures as ger the loes) marke] value in stock exchange in respect of isted companies and as per books in the case

of pon lated companies should ba given



Dependent here means a person substantially dependents on the income of the candidate

8, DETAILS OF IMMOVABLE ASSETS

| Note - Properties In joint ownership indicating the extent of joint ewnership will 350 have to be indicated|

5. N,

Degernphon

Sedf

Spouse (g} Name is) Raj
Kumari Sinha

Dependent

M

Dependent
Hame

Dependant

Fete. Hame

Agrieulturad Land
Locations |4f Survey
thama numsiar (3)
Esyenk {Total

MEaLU el -

cu Lent marked value

Detalls in Anmexure "A" Rs.32,00,000/ -

Details in Annexure "B
fis.1,21,20,000/-

Mon- Agricuflural
Lund-Lacaton [3)-
Sl ey mrumder|s)-
Extent |Total

et sArEant
Currend marksl valus

Detalls in Annexure "A" RS, 25,00,000/,-

Details in Apnexure “8°
As A9, 00,000/

Building 9
Cammarcinl and
rissldeng i)
Locataonis| - Survey §
wol AumbBergsl
aleil {Teddal

M RFuvemeny
Current marked value 1

Dretails in Annexure "A"
RAs.4,05,00,000/-

Dwetaits in Annexure "B"
R$.2,47,00,000/-

Houmes hAgartments,
ele- Lacatans)
EIRTRTICE N SR
numiberts]
catpat(Taotulmaasure
merL Current
ks wilae

L8

NiL

=

frhet |Luch a%
imsrEy o properiy)




3 | give herain beduw the details of my lizbslities / overdue to public financial institutions and Government dues:-

| Nate - Please give separate detalls for each em]

s 1 Deseriptian Meame & Address of bank/Financial amaunt Outstanding as an
nstitution]s)/Deparimentsis) 11/12/1012
25'% Share of BOB Rambagh, Co-owners
jal |1} Loams from Barks  |Loan Fund (Pedsonsl) i

(i} Loan From ML

fimarscial institution

(il govarnmint dues Lown Far nnova Fram Geawt, OF Bhar R 6,58, 170/
(a] Mums 1o

departmenis dealing
|wilh gowesnement

accommgdathon

1] Dt

depariments tizaling

wilh supply ol Wister

{ch Dras ko

degartments deading

with swppiy ol

eluchicity

id} Dues 1

dlizpan Uity doaling

with telephione

] Diusbis 4

depammenlt doaling

with gowirmnent

Uranspon (incieding

alrcralls and

nelicoptirs;

|Fi Dther dues, if any  |Sec. Depo.Fram HOFC- 43500/ -

- Name & Adedress of bank/Financial
5 Mo Descriptian v Amndunl Dutstanding ad bn
ImstitutianislfDepartments{sh "

1) e Tax (T Keturn Filled upio &Y 2012.13

nclung sercharge | |1, Suresh Kumar

Ao irtficato the PAN-AEIPETDITE

assesirmein yeof upto | Total Tax Rs.4 65 160/

whath Incosma Taw L HUF-  PANAAKHSOGAETF

Retuen Sled Giwtbadso | Total Tas fs.3,56,690(-

Permanue Arcount |3, Haj kumarl Sinha

Number [FAN]] PAN:AIGPSEIBEA

Total Tax Rs.3,54,230/,
ik]

|91 waaleh Tax | Alse
indicate the

(i) Sades Tas | Onky in
caye of propratary
Laisiness}

AsaEaimen el upto ML
wihich waillh Tas
ritarn filed|

HUE File

Sales Tax: 149,171/
{Far F/Y J001-12)

fre} Propeity Tas




SURESH KUMAR SHARMA

CHAKKAR MAIDAN
ANNEXURE "A"

i |Agriculture Land
Current Market
Location Survey Number | Extent (Measure Value
Sahbajpur, Bochahan, Muzaffarpur 548,551,457,550 |64 Katha 3200000.00/
[HUF Property)
i |Non Agriculture Land
Land at Chandmari,Chakkar Maidan, Muz.  {HUF
File} 631 2 Katha 2500000.00/
i |Building (Commercial & Residential)
Location Survey Number | Extent (Measure Curr:l:tll:i:arknt
d |Co-ownwrs Building at Chhoti Saraivagan],Muz 320(P),329/5T71 13288 Sq ft 5600000.00]
344 |
b |tand and Building at Chakkar Maidan,Muz 582 1980 5q ft 2500000.00
¢ |35% Co-owners Building at Chakkar Maidan, Muz 582 Ka, Kha B8B4G Sq ft B500000.00
50% Shares in Co-owners Building at Chakkar
d | Maidan,Muzaffarpur 582 3 katha 10 dhur 4000000.00
1
@ |25% Share in Co-owners Building at Chhata Chowk 10 & 11 2860 5q. ft. SE65000.00
50% Shares in Co-owners Building at Chakkar
{ |Maidan, Muzaffarpur 582 1980 5q.1t 2500000.00}
g |land & Building at Bhikhanpura,Patna Road, Muz 215(P) & 216{F} |6824 5q ft. 2800000.00
Land and Building at Speaker Chowk,Muz.  (HUF
h |File} 79 & BD 2 katha 10 Dhur EUUL'ID{J-U.L'U_
Land and Building at Kalambagh Road,Muz. (HUF
i |File} 322 10 Dhur 120000000
Residential flat at Patna 75,768 77 1645 sq.ft 415000000
Total 40900000.00
TOTAL 46600000.00

fis,'éf‘g-‘“ ';;:f



RAJ KUMARI SINHA

CHAKKAR MAIDAN
ANNEXURE "B"

Agriculture Land

Location Survey Number Extant Cureent Misret
(Measure Value
_ 198,453,331, 11 Acre 37
Land at Khalilpur, Bochahan Muzaffarpur 152,154/530,157, Decimal
145,146 11370000.00
Land at Sahbajpur Kaphen Muzaffarpur 453 454 58 decimal 75000000
Total 12120000.00
i |Non Agriculture Land
Land at Bhikhanpura, Patna Road Muz 218(P) 6824 5q.ft 240:0000.00
Land al Lodi Chhapra Muzaffarpur 631 2 Katha 2 Dhur 2500000,00
Total 4900000.00)
ill |Building (Commercial & Residential)
. Extent Current Market
Locatio 5 Numbe
% ocation urvey Number iNaaniis Value
la |Co-ownwrs Building at Chhoti Saraiyaganj, Muzaffarpur 329{P).329/571 |328B Sqgfl SE00000.00
344
b [Land and Building at Chakkar Maidan, Muz 582 1980 5q ft 2500000.00
€ |25% Co-owners Building at Chakkar Maidan, Muzaffarpur il S < DD[
I
50% Shares in Co-owners Building at Chakkar Maidan,
d |Muzafiarpur 582 3 katha 10 dhur 450000000
5% Shares in Co-owners Building at Rasulpur Zilani,
e |Muzaffarpur 10& 11 2860 5q. ft 5600000.00
B [Land & building at Speaker Chowk, Muzaffarpur 79 & 80 1 Katha 10 Dhur 3000000.00
14?nnnnu_uq
Total .
TOTAL 44T20000.00
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